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PAPERS LAID ON THE TABLE

Reromrt oN THe Womxing or Deromrr

Insunance CompomaTion, Bommay rom

THE YEAR ENDED 31sT DrcEMRER, 1977
ALONOWITH Accounts

THE MINISTER OF STATE IN
THE MINISTRY OF FINANGE (SHRI

EAMMAGMWALJ to *re-
on Table a Report
ﬂ-]mdl and English vu-mm) cm the work-

ing of the Deposit Insurance

Bombay, for the wyear ended the 3::!
December, 1977, ulung with the  Audited
Accoun of

ta under sub (@)

2 of the Deposit Insurance tion
ict, 1961 [Placed in Library. See No. LT-
2200/78].

Tobacco Boarp  (AMENDMENT) RuLEs
1978, Newspmint CoNTROL AMENDMENT

. 1975 AND STATEMENT RE. REASONS
POR DELAY IN LAYING THE NOTIFICATION

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOQOPERA-
TION (SHRI ARIF BEG): I beg to lay
on the Table :—

(1) A copy of the Tobacco Board

& ment) Rules, 1978 (Hindi and
rlgiuh w:nm] puhllil‘m.l in Notification
.SR. 858 in Gazctte of India

tl'.l: st _]uly. 1978, under sub-

lacuﬂn of section
Board Jsﬁ?:)t, 1975. [Hrd in Ll&rarr See
No. LT-a414/78).

c&n) (i) A copy of the Ni t Con-

trol Amendment Order, 1975 I-lmdl and

English versions) published in Notifica-

tion No. 5.0, 62a(E) in Gazette of India

dated the goth Oectober, 1075, under

sub-section (6) of section 3 of the
tial Commodities Act, 1955.

(i) A statement (Hindi and English
vcrdtms) showing reasons for delay in
laying the above ~Notificaton. [Placed in

rary. See No. LT-2415(78).

Notirications unper EssenTiaL Comsio-
DIrEs Act, 1955 AND RuBBER (AMEND-
MENT) Rurms, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND
COPERATION (SHRI KRISHNA
KUMAR GOYAL): I beg to lay on
the Table :—

under (6) of section g of the
Emential Commodities Act, 1955 :—

i) The Tea (Registration of Dea-

( and Declaration of Stokcs) Second

blished in Notification

No. io. mfm) in Gagette of India
the zoth May, 1978,

(ii) The Pulses, Eidble Qilseeds and
Edible Oils (S{onge thml) Second
Amendment Order, hl.ushed in
Notification No. §.0. 431 ) in Gazctte
of India dated the h June, 1978.

[Placed in Librayy. See No. LT-2416/78].

2) A.c.up\r of the Rubber (qu
, 1 (Hindi ver-

l&?slmlm Nouﬁnucn No. G.S.R.
mGlretleod'Tndud-ﬂld ﬂll:nglh
éwﬂ. . 1978, sub-sectian  (3)

section 25 of I.ht Rnhhrr Act, 1 7.
[Placed in Library. See Ne. LT-2417)

First RerorT oF ViMapALAL Cous-
won or Ingumy Awp MEMORANDIM OF
ACTION TAREN ON THE REPORT

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
S. D. PATIL): I beg to lay on the Table
a each of the following papers (Hindi
and versions)  under  sub-section
4) of section 3 of the Commissions of
nquiry Act, rnsz b

(i), First t of the Vimadalal
of Inquiry set up to in-
e 1" Vengsl R foemer Chiet
i former
Minister and other  Ministers  of
Andhra Pradesh
(i) Memorandum of the action
taken the Central Government on
the al Report.  [Placed  in
Library. See No. LT-2418/78)

R

GeneraL Insurance Thmp & Secowp
AMENDMENT Sciresmes, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SH'RI
ZULFI Uﬂ.'R.ULLMl I beg
on the tmy of the I'olluwm
Nonﬁum (Hindi and English wmm-m
under section 17 of the General I
ance Business  (Nationalisation) Aci,
1972 t—

,l) General Insurance (Ra-
and Revision of Pay Scales
Conditions of Service of
Sq:u‘vhory Clerical and Subordinate

xThe Report was previously laid on the Table on the g8th April, 1978.



